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INTRODUCTION 

 

          I, Seema Trikha, Chairperson of the Subject Committee on Education, Technical 
Education Vocational Education, Medical Education and Health Services having been authorized by 
the Committee in this behalf, present the Eighth Report of the Subject Committee on Education, 
Technical Education, Vocational Education, Medical Education, and Health Services. 

 The Committee considered and approved this Report at their sitting held on  
4th March, 2023. 

 A brief record of the proceedings of the meetings of the Committee has been kept 
separately in the Haryana Vidhan Sabha Secretariat.  

 The Committee would like to express their thanks to the Government Officers and other 
representatives of Health Services, School Education, Medical Education & Research Departments 
and Technical Education who appeared for oral evidence before them for the cooperation in giving 
information to the Committee. 

 The Committee is also thankful to the Secretary, Under Secretary and other Officials of 
Haryana Vidhan Sabha Secretariat.  

 

 (Seema Trikha) 
Chairperson, 

Chandigarh: 
The 4thMarch, 2023 

Subject Committee on Education, Technical  
Education, Vocational Education, Medical  

Education and Health Services. 

 

 



Report 

The Subject Committee on Education, Technical Education Vocational Education, Medical 
Education and Health Services for the year 2022-2023 consisting of nine members were nominated 
by the Hon’ble Speaker, Haryana Vidhan Sabha on under Rule 279-A of the Rules of Procedure & 
Conduct of Business in the Haryana Legislative Assembly. 

The Functions of the Committee are as under: - 

1. to scrutinize the demands for grants; 

2.  to examine the working of these departments and to suggest measures for improvements in 
administration and in different programmes/schemes/projects 

3. to examine legislation; 

4.   to advice Government on a question of policy or legislation on which Government may 
consult a committee; 

5. to discuss generally and formulate view on- 

a) State’s Five-Year Plan Programme relating to these departments and their 
implementation; 

b) Report of Public Undertaking under these department; 

c) Reports of any statutory or other body, including any Commission of Inquiry, which 
are laid before the House relating to these departments; and  

d) Annual Performances Reports of these Departments. 

 The Subject Committee held 39 sittings during the year 2022-2023 (till finalization of 
the Report) 
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HEALTH SERVICES DEPARTMENT 
 

The Committee discussed its scope and functions and framed the following questionnaires: - 

 

1.  The organization of the Department and its subordinate offices, (The information should be 
shown in the form of diagram chart supported by short explanatory notes) 

1. The functions of the Department and its subordinate offices. 

2. Broad details on which the budget estimates for the current year are based, along with the 
budget estimates head wise. 

3. Volume of work in the Department and its subordinate offices covering the period of budget 
estimates. The budget estimates for the last four years head –wise may also be supplied.   

4. Scheme or projects which the Department has undertaken. (The names and details of the 
Scheme, the estimate of expenditure and period within which likely to be completed, yield if 
any, progress made to date, should be stated) 

5. Actual expenditure incurred under each sub-head of estimates during the preceding four 
years. 

6. Reasons for variations, if any, between the actual of the past four years and the current 
estimates. 

7. Annual Reports, if any issued by the Department on its working. 

8. Acts and Rules concerning the Department. 

9. Documents pertaining to current State’s five years plan programme relating to Department 
and their implantation. 

10. Estimate submitted by the departments from different heads. 

11. Amount sanctioned for departments and amount Received. 

12. Actual Received by departments. 

13. Utilization of money by these departments. 

 

  

 

 

 

 

 

 



 

3 
Reply to Observations/Recommendations of Subject Committee on Education, Technical Education, Vocational Education, 

Medical Education and Health Services in its meetings held 

S. 
No. 

Observation/ Recommendation of Committee Reply 

1. The Committee discussed the matter of 
Vaccination of Covid- 19 in District Nuh (Mewat) 
and noticed that the Vaccination rate among the 
people in not up to the mark. The Chairperson of 
the Committee suggested that the local 
Administration make sure to involve in 
Vaccination campaign to the social organizations 
& Public representative as MLA’s, ex-MLA’s, 
Municipal Councilors and ex-Municipal 
Councilors of the society to motivate the common 
man for this noble act and should increase the 
Vaccination rate. The Chairperson of the 
Committee also suggested that the separate 
camps of Covid- 19, for women Vaccination 
should be organized by the Health Department. 

It is submitted that Nuh, being an aspirational district, various 
activities in addition to the activities mentioned in reply of point no. 1, 
were undertaken to improve the COVID-19 vaccination coverage in the 
Nuh District, few of them are enumerated below: 
 During the initial phase of COVID-19 vaccination program, due to 

peculiar socio- cultural composition of the community in Nuh, there 
was considerable refusal/hesitancy in the community for vaccination. 

 Support from Administrative department was sought. District 
Officers/Officials were identified for village-wise supervision and to 
provide support in improving the COVID vaccination in community. 

 Involvement of PRI and other stakeholders. 
 COVID-19 Vaccination camps were organized along with the 

ration distribution days by Public Distribution Scheme (PDS). 
 Involvement of Local MLA, religious leaders and eminent 

persons for creating awareness and motivation among the 
beneficiaries. 

 Announcements in mosques on COVID-19 vaccination days. 
 Apart from Routine Immunization, Mobiliser Mitras were also 

involved in Covid- 19 vaccination for motivation and mobilizing 
beneficiaries. 

 7 Teeka express vehicles (for RI) were also involved for 
providing COVID-19 vaccination services. 

 Support from NGO and Self Help Groups. 

2. The Committee discussed regarding Covid-19, 
effects on human life and precautionary measures 
taken by the Health Department during the oral 
examination. The Committee discussed about 
Covid Vaccinations camps, Nodal Officers and 

It is submitted that Haryana State has fought the COVID pandemic 
well and is one of the front runners among all states, with recovery rate of 
98.81% and fatality rate of 1.06%. 

Testing: 
State Government is providing COVID testing facilities FREE of 



 

4 
arrangements for the Covid-19, patients. 
Additional Chief Secretary, Health Services 
Department told the Government had taken legal 
steps and declared it an epidemic under act- 1987. 
Health Department also had given guidelines 
about Medicines, home isolations to the patients 
who were suffering of Covid-19. The Committee 
recommended the Health Department should 
make efforts to increase testing for Covid- 19 and 
Vaccination Camps. The Committee also directed 
the Department that appropriate preparation for 
the second wave should made as well as 
concerned of Ventilators, Oxygen cylinders and 
Isolation centers for the patients. 

cost at all the Govt. health facilities. The State has established 23 
molecular labs for COVID RT-PCR testing in public healthcare facilities in 
each of the districts. Additionally, 26 private labs have been empaneled for 
testing. The State has a capacity of 1,18,580 tests per day. State Govt. has 
also capped the maximum rates to be charged by private labs/hospitals for 
COVID testing, and revised the same from time to time. The Rate for 
RTPCR test has been brought down from Rs. 4500/- initially to Rs. 299/- 
per test as on today. 

As on 20.05.2022, a total of 1,75,42,346 tests (RTPCR and Rapid 
Antigen) have been conducted in the State, at the rate of 6,90,171 tests per 
million. Out of the total samples collected; 10,00,214 samples were found 
positive. 

Vaccination: 
The COVID vaccination in the State is being provided FREE of 

cost. The overall coverage of 1st dose is 104% and 2nd dose is 86% as on 
20.05.2022. The category wise details of the vaccination are, as follows: 

   Category 1st Dose (%) 2nd Dose (%)  

Healthcare 
workers 

98 98 

Frontline workers 98 104 

Above 60 years 99 90 

45-60 years 96 85 

18-44 years 108 86 

15-less than 18 
years 

74 45 

12-14 years 45 33 
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Efforts to increase Covid-19 vaccination in Haryana- 

Various efforts and initiatives were taken to improve the COVID-19 
vaccination: 

 Fixed COVID-19 vaccination sessions were conducted at all the health
facilities. 

 Near to home COVID-19 vaccination sites were created to cover 
the elderly and specially-abled beneficiaries 

 COVID-19 vaccination Special sessions for vulnerable group, 
transgender, homeless, persons without ID, etc. were created. 

 COVID-19 vaccination camps were organized at various 
temples, Gurudwaras, malls, mandis, dhabas, haat, schools, prisons 
to cover the beneficiaries. 

 Work place sessions were conducted in Government offices, 
Factories, offices and also at construction sites. 

   Early morning and late Evening COVID-19 vaccination Sessions 
were created in urban slums /in labour colonies/areas to cover the 
beneficiaries. 

 “Har Ghar Dastak” campaign had been implemented in the State 
from 3rd Nov’21. 

 During “Har Ghar Dastak” various activities were conducted like: 

- Announcements (munadi) in identified areas 

- Counseling of hesitant beneficiaries by ANMs & Medical 
Officers 

- Special evening camps for beneficiaries after office/work 
timings 

- Rallies for motivation of COVID-19 vaccination 



 

6 
- Flexible health facility hours for COVID-19 vaccination 

- House to house visits for identifying due beneficiaries and 
vaccination of such beneficiaries for 1st/2nd COVID vaccine 
dose 

- Door to door services were provided 

- Involvement of NGOs/ Social workers/ Teachers/ vaccine 
champions/ Eminent vaccinated persons/ doctor interviews 
are being done for motivating the hesitant beneficiaries. 

 Support from administrative department to monitor Har Ghar 
Dastak campaign. 

Ventilators and Oxygen: 
The Health Department has established ICUs at various Civil 

Hospitals for COVID patients, with ventilators/ BiPap/ C-Pap/ High flow 
nasal cannula, etc. There are 906 Ventilators available with Health 
Department. Additionally, the availability of Oxygen in all the public 
health facilities has been ensured by establishing 92 PSA plants, LMO 
tanks and procuring adequate number of B Type Oxygen Cylinder (10223), 
D Type Oxygen Cylinder (6511), Oxygen concentrators (>5000), and 
setting up manifolds. It is stated that State of Haryana is self-sufficient in 
Oxygen requirement. 

3. During the course oral examination of Health 
Department, the matter of blood donation camps 
organized by private organizations was discussed 
and Committee found that there is not a proper 
record of blood donors in the concerned C.M.O. 
offices in the state. The Chairperson of the 
committee recommended that a proper record of 
Blood donation camps and donors and recipient 
with their mobiles nos. should be kept in concerned 
C.M.O officers so that the donor should get more 
satisfaction. The Committee directed Health 
Services Department that a proper monitoring 

The recommendations of the Subject Committee were discussed 
in a meeting held under the Chairpersonship of Member Secretary, Haryana 
State Blood Transfusion Council and it was opined that records of blood 
centers are confidential due to fiduciary relationship of blood center and 
blood donors. However, all the records are kept open for inspection by any 
competent authority i.e. any representative of Deputy Commissioner, Civil 
Surgeon, Senior Drug Control Officer, Drug Control Officer, etc. As per 
the National Blood Policy and Guidelines 2016, wherein at Objective 
no.4.1.5 it is stated that “each blood centre shall create and update a blood 
donors’ directory which shall be kept confidential”. This is a vital step in 
promotion and retention of voluntary blood donors in order to ensure 
adequate availability of safe blood. 
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system should be there so that the sale and 
purchase of the blood can be stopped. 

The guidelines have already been prepared to monitor blood 
collection in the blood donation camps by the various NGO’s/ organizations 
at district headquarters and have been circulated to districts for compliance. 
Four Regional Committees at Hisar, Faridabad, Rohtak and Karnal have 
also been constituted to monitor the activities of private/charitable blood 
centers, with following members: 
1. In-charge Regional Blood Transfusion Centre/ Govt. Blood Centre of 

that District 
2. Senior Drug Control Officer of that district 
3. Representative from HSBTC 
4. Secretary, Red Cross of the district 

Additionally, the implementation of e-Raktkosh online portal, 
wherein the record of donors will be maintained, with login I’d of 
the portal will be given to Civil Surgeon and owner of the blood 
centre. 

4. In the oral examination of the committee the 
matter of Dengue cases discussed. Additional 
Chief Secretary, Health Services 

It is submitted  that  during  the year 2021, there was  high  upsurge 
in Dengue incidence, not only in the State of Haryana but in the entire 
country. A total of 11,835 

 Department replied that in current year the 
dengue cases are more than previous years 
because the Monsoon season was longer that why 
5377 cases were reported while in 2020 dengue 
cases reported 1377. He assured the committee 
that now Health Department is doing well in this 
field. There are 27 Testing labs in the State and in 
Government Hospitals there is no any Charges of 
dengue test. The Committee discussed the side 
effects of fogging also. 
The Committee recommended that the Health 
Department should make aware people about the 
side effects of fogging in the rural areas. 

dengue cases and 13 deaths were reported in the State as compared to 1377 
dengue cases reported in previous year. During the year 2021, the monsoon 
was longer than usual, leading to creation of mosquito breeding sources. 
Further, dengue control activities were also suffered to some extent due to 
involvement of field staff, particularly, MPHW (M) in COVID-19 
vaccination and other control measures. 

However, the House-to-house visits are conducted by MPHW (M) 
to identify & eliminate in-house mosquito breeding sites. 

Health Department has taken all necessary steps for prevention & 
control of Dengue in the State. Some of the major activities conducted 
during 2021 are mentioned below: 

 Dengue test is done free of cost in all districts. At present, a total of 
27 Dengue Testing Labs are functional in the State, at least one in 
each district. 
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 In Private Labs, Rs. 600/- have been fixed for a recommended dengue 

test i.e. ELISA based IgM and ELISA based NS1 test. 

 With an aim to prevent mortality due to dengue, provision of free 
Single Donor Platelets (SDP) has been made for all dengue patients 
admitted in Government Hospitals since 2020. In previous years,  
Rs. 8500/- per unit SDP were being charged. 

 For Private Blood Banks, rates have been fixed for providing 
platelets @Rs. 11000/- per unit SDP. This cost is also paid by the 
department for patients admitted in Government Hospitals. 

 For prevention of dengue, focus is given on Source Reduction 
Activities i.e. identification & elimination of mosquito breeding sites 
through house-to-house visit as Aedes mosquito’s breeding are 
mainly the house-hold containers/utensil where water remains 
stagnant but not the big pools, ponds, natural depressions etc. 

 420 Domestic Breeding Checkers were also deployed for 
strengthening of Source Reduction Activities. 

 Fogging is not recommended as a routine method, as it has no 
residual effect. Case Based Fogging is done to kill the infected 
mosquito to prevent further spread. 

   Public is made aware about hazards of Fogging and effect of source 
reduction activities through various IEC/BCC tools like pamphlets, 
hoardings, banners, miking, group meeting, WhatsApp, media 
briefing, etc. in events such as World Malaria Day, National Dengue 
Day, World Health Day, Anti-Malaria Month (June) and Anti-
Dengue Month (July) celebration with involvement of public to 
sensitize them about the preventive & control measures of Dengue. 

5. The Committee discussed the matter of 
Thalassemia and Hemophilia patients. 
Thalassemia occurs when there is an abnormality 
or mution in one of the involved in hemoglobin 

It is submitted that there are approx. 700 patients of Haemophilia 
and 1200 patients of Thalassemia registered in Haryana. The following 
facilities are already being provided to these patients: 

1. Free blood units to all the registered Thalassemia as well as 
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production. Hemophilia patients are an inherited 
blood disorder characterized by less oxygen 
carrying protein and fewer red cells in the body in 
normal. These diseases affect health system of the 
patients very badly and such patients have needed 
blood regularly. The committee showed great 
concerns about the crippled health of such patients 
who are suffering from Thalassemia and 
Hemophilia. 

The Committee recommended that Health 
Department should make a policy with the 
coordination of Haryana Shehri Vikas 
Pradhikaran Department. According to this policy 
the private Hospitals who have got land on 
subsidized rate from Haryana Shehri Vikas 
Pradhikaran Department should adopt such 
patients who are suffering from Thalassemia and 
Hemophilia for free/concessional rates 
treatment/medical facilities. The proper 
registration should be maintained by the 
concerned C.M.O’s. The Department should also 
be proposed before the Government to provide the 
financial aid/pension to the patients who are 
suffering Thalassemia and Hemophilia disease. 
The financial aid/pension should be given to such 
patients whenever Thalassemia and Hemophilia 
diseases are identified and the conditions should 
be removed in this regard. 

Haemophilia patients at Government and Private/Charitable Blood 
Centers. 

2. Free Iron Chelating agents and Leucoreduction filters to 
Thalassemia patients in all District Civil Hospitals. 

3. Free Anti Haemophilia Factor (AHF) - VIII & IX are already being 
provided in all District Civil Hospitals. Additionally, the 
procurement of AHF-VII/FEIBA (Factor Eight Inhibitor Bypassing 
Agent) is under process and will be provided free of cost. 

4. These medical conditions are also included under the ‘Right of 
Persons with Disabilities Act, 2016’ and accordingly, those having 
more than 60% disability, are provided disability pension at the rate 
of Rs. 2500/- per month. 172 Hemophiliac and 265 Thalassemia 
patients are receiving disability pension. 

It is also apprised that Hon’ble Chief Minister Haryana has 
announced monthly pension for the patients suffering with Thalassemia & 
Haemophilia during a public rally on 9th May’2022, for which department is 
processing the proposal. 

However, with regard to recommendations of Subject Committee 
for policy of providing free/concessional rate treatment/medical 
facilities by the Private Hospitals, which have been allotted land on 
subsidized rates; it is submitted that the Haryana Shehari Vikas  
Pradhikaran has already issued a policy for providing free/ concessional 
treatment to BPL and other categories. However, being the number of such 
hospitals very small, the possibility of taking the patients suffering with 
Thalassemia & Haemophilia under the ambit of Ayushman Bharat-PMJAY 
Scheme is under consideration, as there are more than 650 hospitals 
registered under this scheme. 

6. The Committee discussed the matter of free 
education in Government School, Colleges and 
Universities of the patients who are suffering 
from Thalassemia and Hemophilia. The 
Chairperson of the Committee discussed with 

With regard to providing free education to patients suffering with 
Thalassemia and Haemophilia, it is submitted that the Department of 
School Education has confirmed that free education is already being 
provided to Thalassemia and Haemophilia patients in compliance of 
provisions of the Right of Persons with Disabilities Act, 2016. 
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Health Department that a whole family has to 
suffer with the presence of such patients who are 
suffering from Thalassemia or Hemophilia. 

Therefore, the Committee recommended that the 
free education must be provided to the patients 
who are suffering from Thalassemia or 
Hemophilia. The Health Department should make 
a District-wise list of the patients and with the 
coordination of School Education Department & 
amp; Higher Education Department make it 
possible to provide free education in Government 
Schools, Colleges and Universities of the patients 
who are suffering from Thalassemia and 
Hemophilia. 

However, with regard to providing free Higher Education, the 
concerned Department has been intimated the recommendations of Subject 
Committee & requested to take necessary action vide letter dated 
12.05.2022. The reply is awaited. 
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HEALTH SERVICES DEPARTMENTS 
Observations/Recommendations of the Committee 

1. The Committee discussed in oral examination regarding the action taken report/steps taken 
by the Health Department during Covid-19, epidemic. The Committee had been directed the 
Health Department to increase the vaccination camp, appropriate preparation regarding 
Ventilators, Oxygen cylinders and Isolation centres for the patients whenever the Committee 
conducted its spot visit at Rohtak and Nuh (Mewat) during the Covid-19, epidemic. 

           Health Department explained that the Booster dose to the people of 18 years to 59 years has 
been given free of cost from 15th April, 2022 and appropriate steps have been taken regarding 
Covid -19. 

2. During the oral examination the Committee discussed the matter of blood donation camps 
which were organized by private                   organizations. The Health Services Department had been 
directed by Committee that a proper monitoring system should have been there so that the 
sale and purchase of the blood can be stopped. 

          Health Department replied that the guidelines have already been prepared to monitor blood 
collection in the blood donation camps by the various NGO’s/ organizations at district 
headquarters and have been  circulated to districts for compliance. Four Regional Committees 
at Hisar, Faridabad, Rohtak and Karnal have also been constituted to monitor the activities of 
private/charitable                   blood centres. 

 The Chairperson of the Committee further recommended that all the Chief Medical Officers 
should have the complete record of the blood where its consumed. All the data should be kept 
safe in the concerned Chief Medical Officers headquarters. The sale and purchase of blood 
should be completely stopped. The Committee stressed that blood donation is a noble act for 
whole mankind and no irregularity should be in this connection. 

3. The Committee discussed about the action taken report in the matter of Thalassemia and 
Haemophilia patients by Health Services Department. In its 7th Report the Committee 
recommended that Department should be proposed before the          Government to provide the 
financial aid/pension to the patients             who are suffering from Thalassemia and Haemophilia 
disease. 

 The representatives of Health Department told that recommendations of the Committee were 
also accepted by Hon’ble Chief Minister, Haryana and announced monthly pension for the 
patients suffering from Thalassemia & Hemophilia. 

 The Committee further recommended that all concerned Chief Medical Officers should 
maintain an adequate system to provide free medicine and free blood to the patients             who are 
suffering from Thalassemia and Hemophilia diseases. A proper record of medicines should 
be maintained by the C.M.O. offices and signatures of the family members of the patients 
should be in office record. 

4. The Committee discussed the matter of vacant posts in Government Hospitals. A large 
number posts of Doctors, Nurses and Paramedical staff are laying vacant. The Committee 
also considered the matter of shortage of Ultrasound & X-ray Machines in Government 
Hospitals which causes a lot of problems to the poor people. 

            The Committee recommended that Health Services Department should make serious efforts 
to fulfil the vacant posts of Doctors, Nurses and Paramedical staff very soon. The matter of 
the shortage of Ultrasound & X-ray Machines in Government Hospitals should also be 
solved. 
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SCHOOL EDUCATION DEPARTMENT 
The Committee discussed its scope and functions and framed the following questionnaires: 

1.      How many students are being admitted in the State under Rule 134- A in the   last two years? 
Supply the District-wise details of the students who got the admission under Rule 134-A to 
the Committee.  

2.     What is the criteria to seek admission in the State under Rule 134-A. Whether any regular 
monitoring Committee has been constituted to listen the complaints of the students?  

3.     What is the latest position of teaching/non-teaching staff in the in the Government Schools 
(Senior Secondary Schools, High Schools and Primary Schools) in the state Haryana? 

4. What is the criteria being adopted by Haryana Government for giving scholarship to poor 
students in the Government Schools (Senior Secondary Schools, High Schools and Primary 
Schools) in the state? What is the income criteria of the concerned parents whose children 
are eligible to get scholarship in the Government Schools?  

5.    Whether the Books and school uniforms are being provided to the poor students in the 
Government Schools, if so, the details thereof? 

6.        How many Governments Model Sanskriti Schools are in the State at present? What is the 
criterion to open Model Sanskriti Schools? Give District-wise details thereof? 

7.        How many Governments Model Sanskriti Schools will be opened during the current  
financial year by the School Education Department? Give the District-wise details.   

8. What is dropout rate during the Covid-19 in the Haryana Government Schools from 6th 
Standard to 12th Standard?  Give the District-wise details. What steps have been taken by the 
Department in this regard? 

9. What is the total budget expenditure of Computer Literacy and Studies for the last five years 
in the Government Schools? Has any fruitful result gained in this regard to improve the 
strength of the students? 

10. How many lap-Tops provided to the students during the last five years in the Haryana 
Government Schools and what is the criterion to provide the lap top to the students? Have 
any irregularities come into notice to the Department? 

11. How many posts have been lying vacant in the Government Schools categorically (at Senior 
Secondary level/ High School level and Primary level)? Give the District-wise details. 

12. What is the purpose to give assistance to non-Government Senior Secondary Schools? How 
much budget expenditure allotted during the last two years? 

13. What is mode of teaching in the Government Schools (Senior Secondary Schools, High 
Schools and Primary Schools) in the state during the period of covid-19 pandemic? 
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REPLY OF THE EDUCATION DEPARTMENT 

Q. 
No. 

Question  Reply 
 

1 How many students 
are being admitted in 
the State under Rule 
134-A in the last two 
years? Supply the 
District wise details 
of the students who 
got the admission 
under Rule 134-A to 
the Committee 

Total 21011 students are admitted in the State under Rule 134-
A during the academic year 2019-20. There are no admissions 
in the State under Rule 134-A during the academic year 2020-
21 due to the Covid-19 pandemic. The report is placed below:- 

Sr. 
No.  

District Name  Academic Year 

2019& 
2020 

2020& 
2021 

1.  Ambala 1099 0 

2.  Bhiwani 1167 0 

3.  Charkhi Dadri 523 0 

4.  Faridabad 1225 0 

5.  Fatehabad 336 0 

6.  Gurugram 803 0 

7.  Hisar 1502 0 

8.  Jhajjar 936 0 

9.  Jind 1052 0 

10.  Kaithal 1040 0 

11.  Karnal 1772 0 

12.  Kurukshetra 1090 0 

13.  Mahendergarh 401 0 

14.  Nuh (Mewat) 231 0 

15.  Palwal 533 0 

16.  Panchkula 469 0 

17.  Panipat 1655 0 

18.  Rewari 843 0 

19.  Rohtak 1033 0 

20.  Sirsa 511 0 

21.  Sonipat 1793 0 

22.  Yamunanagar 997 0 

 Total 21011 0 

 It is pertinent to mention here that according to 
Haryana Government notification No. 8/134-2019 PS (1) dated 
28.03.2022 the Rule 134-A of Haryana School Education Rule-
2003 has been repealed. Now, 25% seats have been reserved 
for poor students under Right to Education Act 2011 in lieu of 
134-A from the current academic session (2022-23). The 
Government proposes to reimburse the fee of these students to 
the Private Schools. 
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Q. 
No. 

Question  Reply 
 

2 What is the criteria to 
seek admission in the 
State under Rule 
134-A. Whether any 
regular monitoring 
Committee has been 
constituted to listen 
the complaints of the 
students? 

Criteria for seeking admission under Rule 134-A is available at 
Flag ‘A’ (which is repealed now).  

 The Schools were allotted to the poor Children under 
Rule 134-A by Online Process. If admission was not made in 
the allotted school, the parents can appeal to the District 
Administrator/Headquarter. To check the authenticity of the 
income etc. of the parents, a district level committee has been 
constituted having following members:- 

1. Additional District Collector or officer nominated by him 
(Chairman) 

2. District Education Officer/District Elementary Education 
Officer (Member) 

3. District Revenue Officer or Officer/employee nominated 
by him (Member) 

3 What is the latest 
position of teaching 
/non-teaching staff 
in the Government 
Schools (Senior 
Secondary Schools, 
High Schools and 
Primary Schools) in 
the State Haryana? 

The position of teaching/non-teaching staff in the Government 
Schools (Senior Secondary Schools, High Schools and Primary 
Schools) in the State of Haryana is as under:- 

Working Position as per MIS Portal as on 17.05.2022 
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Principal 1727 07 02 0 40 06 1782 

Headmaster 04 815 0 0 0 01 820 

PGT 22585 3010 02 0 219 56 25872 

Vocational 
Staff 

301 0 0 0 0 01 302 

ESHM 842 750 1515 0 0 0 3107 

TGT 10899 4463 7159 0 01 07 22529 

Head 
Teachers 

0 0 0 1609 0 0 1609 

JBT/PRT 0 02 01 33847 0 02 33852 

Ministerial 
Staff 

2155 965 738 0 177 1094 5129 

Class-IV 3259 1595 535 0 52 258 5699 

Grand 
Total 

41772 11607 9952 35456 489 1425 100701 
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Q. 
No. 

Question  Reply 
 

4 What is the criteria 
being adopted by 
Haryana 
Government for 
giving scholarship 
to poor students in 
the Government 
Schools  (Senior 
Secondary Schools, 
High Schools and 
Primary Schools) in 
the State? What is 
the income criteria 
of the concerned 
parents whose 
children are eligible 
to get scholarship in 
the Government 
Schools? 

Number of scholarship schemes have been run by the 
Education Department and there is no income criteria 
prescribed under all these schemes. A brief description of all 
these schemes is available at Flag ‘B’. 

5 Whether the Books 
and schools 
uniforms are being 
provided to the 
poor students in the 
Government 
Schools, if so, the 
details thereof? 

Free Text Books 

 A total amount of Rs. 46.00 crore was sanctioned by 
the Ministry of Education Govt. of India under the Samagra 
Shiksha Project organized by the Education Department for the 
financial year 2021-22 for providing free text books for classes 
1st to 8th is as under:- 

Class 1st to 5th  Rs. 250 per student 

Class 6th to 8th   Rs. 400 per student 

 A meeting was held under the Chairmanship of 
Hon’ble Chief Minister Haryana on 12.06.2021 at 11.00 A.M. 
at Haryana Niwas Chandigarh in which a decision was taken 
that in view of Covid-19, amount of the text books will be 
transferred directly to the account of beneficiary students 
through DBT under whose compliance an amount of total 
1693183/- has been transferred to the beneficiary students 
through DBT/PFMS by the department. During the Summer 
vacation, free text books will be distributed in the current 
Academic Year (2022-23). Apart from it, text books from 
classes 1st to 9th are got published by Haryana Board of School 
Education, Bhiwani and are made available through Book 
Depot at Control Rate. 

 

 



16 
 

Q. 
No. 

Question  Reply 
 

Free School Uniforms 

 There is a provision of amount 135000/- lakh for 
uniform allowance for the students studying in class 1st to 8th. 
Beneficiary students are given uniform allowance as per the 
following rate:- 

Class 1st to 5th  Rs. 800 per student 

Class 6th to 8th   Rs. 1000 per student 

 A total amount of Rs. 7249.05 lakh was spent for the 
Uniform Allowance to the 801724 students in the academic 
year 2021-22. 
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SCHOOL EDUCATION DEPARTMENT 

Observations/Recommendations of Committee 

1. The Committee discussed the matter of a large number of vacant posts in Government Senior 
Secondary Schools, Government High Schools and Government Primary Schools. The 
Committee observed that without sufficient strength of teachers it is not possible to provide 
good education in Government Schools. The Committee noticed that in every district the 
posts of Lectures and Teachers are laying vacant. Shri Shamsher Singh Gogi, Member of the 
Committee particularly raised the point that a number of Punjabi Lectures and Punjabi 
Teacher’s posts are laying vacant. The Committee also discussed the vacant posts of teachers 
in Nuh (Mewat) with Additional Chief Secretary of School Education Department. 

           Therefore, the Committee directed the School Education Department that they should make 
serious efforts to fill up the vacant posts Lectures and Teachers in the whole state so that 
quality education in Government Schools can be provided. In connection with Nuh (Mewat) 
the Committee also recommended that some incentive to be given for the teachers who are 
willing to perform their duties in Mewat area. In connection with Mewat area the Committee 
gave a direction that the Education Department should recruit the teachers through 
Outsourcing Policy, Kaushal Rojgar Nigam or retired teachers so that study of the students 
not to be suffered. 

2. During the course of oral examination with Education Department the Committee discussed 
the matter of distribution of Tab/Smart Phone’s in the Schools. Additional Chief Secretary of 
School Education Department told that approximately Five Lakhs Tablets have been 
distributed throughout the state.  

         The Chairperson of Committee directed Education Department that they should ensure that 
the Tablets must be distributed in all the districts among the students of Haryana state. The 
remaining task of distribution must be completed within specific time so that students can 
take an advantage of this facility and after completing this process supply the detailed list to 
Committee. 

3. During the oral examination of the Committee, it is also come into the notice to the 
Committee that infrastructure in Government Schools is not up to mark. The Committee 
discussed the matter of incomplete construction work in some Schools. Some of the 
Government schools have crumbling buildings. Although there is enough space but not 
sufficient funds to build up good buildings. Additional Chief Secretary of School Education 
Department told that construction work is continues process but as well as concerned of 
Government Senior Secondary School Assandh it is in final stage and Government has 
sanctioned Rs. 1,82,77,889/ for completion of all construction work. 

         The Committee also recommended that there is great need to improve the infrastructure of 
Government Schools in order to provide qualitative education and facilitate all the students.  

4. The Committee considered that the strength of students in Government schools is declining 
as concerned of Private schools it is increasing day by day. The Committee also realizes that 
only poor children are going in Government schools. During the discussion one of the 
Member raised a question that the fee structure in Private schools is beyond the reach of poor 
people/common people. 
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        The Committee recommended that the School Education Department should make more 
efforts to improve the standard of Education in Government schools so that the strength the 
students can be improved. The Committee also recommended that there should be a 
monitoring system in School Education Department which can check & control the fee 
structure of Private Schools and make it reasonable and accessible to poor people/common 
people. The Department should convey to the Committee accordingly.  

5.       During the course of oral examination of School Education Department, the matter of 
monthly stipends for Scheduled cast and Backward class students. School Education 
Department told that the monthly stipend is disbursed quarterly and it is revised rate w.e.f. 
1.4.2013. Shri Shishpal Singh, a Member of the Committee raised the question about this and 
said the Stipends are insufficient. 

           The Committee recommended that rates of monthly stipends for Scheduled cast and 
Backward class students in Schools should be increased because ten years have been past. 
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MEDICAL EDUCATION & RESEARCH DEPARTMENT 
The Committee discussed its scope and functions and framed the following questionnaires: - 

1. The organization of the Department and its subordinate offices, (The information should be 
shown in the form of diagram chart supported by short explanatory notes) 

2. The functions of the Department and its subordinate offices. 

3. Broad details on which the budget estimates for the current year are based, along with the 
budget estimates head wise. 

4. Volume of work in the Department and its subordinate offices covering the period of budget 
estimates. The budget estimates for the last four years head –wise may also be supplied.   

5. Scheme or projects which the Department has undertaken.(the names and details of the 
Scheme, the estimate of expenditure and  period within which likely to be completed, yield if 
any, progress made to date, should be stated) 

6. Actual expenditure incurred under each sub-head of estimates during the preceding four 
years. 

7. Reasons for variations, if any, between the actual of the past four years and the current 
estimates. 

8. Annual Reports, if any issued by the Department on its working. 

9. Acts and Rules concerning the Department. 

10. Documents pertaining to current State’s five years plan programme relating to Department 
and their implantation. 

11. List of Government Medical Colleges along with the total number of sanctioned, regular, 
adhoc and temporary posts for teaching and non-teaching staff. 

12.  How many total no. of students in each Government Medical College. Also student-teachers 
ratio in the colleges may be provided to the Committee. 

13. Supply the Local audit report of Pt. B.D. Sharma Postgraduate Institute of Medical Science, 
Rohtak for the last five years. Supply the Local audit report for last five years of Bhagat 
Phool Singh Government Medical Collage for Women, Sonepat 
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Reply of Medical Education & Research Department 

Directorate of Medical Education and Research, Haryana.  

   4th Floor, DHL Square, Plot No. 9, IT Park, Sector-22, Panchkula Haryana-134112 

        0172-2584633, 2560799 email: dmer-hry@nic.in Website: http://dmer.haryana.gov.in  
 

The main functions of the Department are as under: - 

1. Regulate all schools, colleges and universities in Govt., Semi Govt., autonomous and private 
sector relating to Health and Medical Education. 

2. Formulation of policies for ensuring quality Medical Education means education in the field 
of medical, dental allopathic, homoeopathic, Ayurvedic, Nursing, Pharmaceutical, 
physiotherapy, Para-Medical, Para-Dental, Para-Clinical and Hospital Administration etc. 

3. Administration and control of all Government schools, colleges, universities relating to 
Health and Medical Education. 

4. Regulation of admissions, fee matter and examination in private and Government, semi-
Government and Government aided and autonomous institutions functioning in Haryana. 

5. Arranging funds for development of medical education and research and encouraging 
investment through public Private Partnership. 

6. Mobilization of funds from Government of India/donor agencies etc. 

7. Mapping of human research needs in medical education sector and planning of human 
resources development according to the needs of the State. 

8. Initiating new schemes for promoting welfare of students and faculty in medical education & 
research. 

9. Regulation and standardization of Medication education, Designing of Syllabus, duration of 
various courses and introduction of new subjects, allocation of seats in various courses in 
different institutions. 

10. Regulating/formulating policies regarding opening, running and closing and affiliation of 
medical educational institutions. 

11. Issuing/renewal/cancellation of LOI, NOC or Essentiality Certificate regarding establishment 
of Medical Education Institutions under Central Govt./State Govt./Semi Govt./Autonomous 
organizations and in Private Sector. 

12. To ensure that all Medical, Paramedical, Dental, Para Dental, Nursing Institution/ 
Universities in the state affiliated to any authorized affiliating Agency within the State or out 
of the state, take NOC from the State Govt. for establishing an institution in the State. 

13. To ensure fairness and quality of education and safeguard the interest of students, periodical 
intuitions of and obtaining periodical returns from all institutions  including Government/ 
Private/Autonomous and universities. 

14. To establish and administer Agency, Authority, Boards, Corporation Council, Directorate 
etc. under the aegis of Department of Medical Education & Research. 
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15. Inter-state and intra state coordination in the medical education sector. 

16. Mapping and registration of existing and upcoming institutions in Haryana. 

17. To conduct examinations, frame rules thereof and to award certificates/diplomas. 

18. Get the audit (academic or/and accounts) conducted in Private, Autonomous and 
Government Institution imparting medical education in Haryana. 

19. To register pass out students of nursing, para-medical etc. and frame rules thereof and to 
establish mechanism for that. 
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To facilitate the Medical Educational Institution in the Haryana State, Government has 
decided to set up office of Director, Medical Education & Research Haryana at Panchkula. To make 
the payment of salary and other expenses, a budget provision of Rs. 1000.00 lac has been proposed 
for the financial year 2021-22 as per details given below:-  

Sr. 
No. 

Object Head 2021-22 
(Rs. In 

lac) 

Remarks 

1. 01- Salaries 500.00 For the payment of Salary/Leave Encashment/ Education 
Allowance for 107 sanctioned posts a sum of Rs. 500.00 lac is 
proposed.  

2. 02- Wages 25.00 For payment of wages to Home peon/Part time/Contractual 
employees, Rs. 25.00 lac is proposed.  

3. 03- Dearness    
  Allowance 

75.00 To make the payment of DA to the employees, Rs. 75.00 lac 
is proposed.  

4. 04- Traveling  
Expenses 

5.00 For the payment of TA/DA of the employees, Rs. 05.00 lac is 
proposed.  

5. 05- Office  
Expenses 

37.00 To incur the contingency expenses of the office a sum of  
Rs. 37.00 lac has been estimated. 

6. 06- Rent Rate 
and Taxes 

69.00 The office of DMER was running in rental building of 
Tourism Department since 2009 and thereafter the office also 
hired SCO No. 7, Sector-16, Panchkula now office of DMER 
has shifted to 4th Floor, DHL Square, Plot No.-9, IT Part, 
Sector-22, Panchkula on rent . Therefore a budget provision 
of Rs 69.00 lac is proposed under the head RRT. 

7. 12-
Scholarship  
& Stipend  

03.00 For payment of scholarship & stipend to apprentices 
provision of Rs.  3.00 lacs is in made for the financial year 
2021-22 

8. 21- Motor  
      Vehicles 

20.00 At present the Directorate has one official vehicle for HOD 
(Director) and one vehicle JD (Admn), five taxis, two Jeeps 
for Staff. The Directorate looks after all the 5 Medical 
Colleges, 11 Dental Colleges and 175 Nursing School. The 
Officials makes frequent field visit to various institutes for 
the purpose of inspection and other works. So a budget 
provision of Rs. 20.00 lac has been proposed under the Head 
Motor Vehicle. 

9. 33- Payments 
for  
Professionals 
and Special 
Services 

25.00 At present 7 Data Entry Operator and one Junior programmer 
are working and on the remaining vacant post Data Entry 
Operator are engaged from HARTRON. At present 
approximate Salary of the above staff is Rs. 1,85,000/- per 
month. So the Department has proposed Rs. 25.00 lac under 
this head. 
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10. 45- POL  16.00 At present the Directorate has one official vehicle for HOD 
(Director) and one vehicle JD (Admn), two Jeep for Staff. 
The Directorate looks after all the 5 Medical Colleges, 11 
Dental Colleges and 175 Nursing School. The Officials 
makes frequent field visit to various institutes for the purpose 
of inspection and other works. Therefore, a provision of Rs. 
16.00 lac is proposed under this Head. 

11. 64-Land 01.00 Token provision. 

12. 67- Medical 
Reimburse-
ment 

13.00 A provision of Rs. 13.00 lac has been proposed for 
reimbursement of Medical Expenses of the Employees of 
Director, Medical Education and Research Department. 

13. 69- 
Contractual  
Services 

175.00 The directorate Medical Education & Research has staff 
strength as under:- 

Sanctioned 
regular post 

Filled 
up 

Filled up under outsourcing  
policy part-I and Part-II  

107 48 69 

The present outgo toward the payment of salary/ wages to 
contractual /outsourced employees is Rs. 15.50 lacs per 
month. F.D.  has sanctioned  posts with the condition that all 
the posts of Sweeper/Peon/ Stenographer/Junior & Senior 
Stenographer /Junior programmer shall be filled with 
outsourcing only. The total No. of outsourced employees of 
the directorate would be 69. Thus the department is 
proposing Rs. 175.00 lac for the financial year 2021-22. 

14. 70-  LTC 07.00 Since there are 48 Regular employees, out of which some 
employees will claim the LTC next financial year and likely 
expenditure under Head LTC will be Rs. 07.00 lac. 

15. 79- Ex- Gratia 04.00 A provision of Rs. 04.00 lacs is proposed. 

16. 88-
Computeri-
zation IT 

13.00 The Department proposes to provide laptop and other 
computer accessories to the officers in the Directorate so that 
office work can be conducted smoothly and efficiently.  The 
sum of Rs. 13.00 lac has been made by the Department under 
this Head. 

17. 92-Energy  
      Charges 

08.00 The office of DMER was running in rental building of 
Tourism Department since 2009 and thereafter the office 
hired SCO No. 7, Sector-16, Panchkula. Now office building 
has now been shifted to 4th Floor, DHL Square, Plot No.-9, 
IT Part, Sector-22, Panchkula on rent. Therefore a budget 
provision of Rs 08.00 lac has been made under the head 
Energy charges. 

18. 98-Furniture 04.00 For purchase of furniture for office use provision of Rs. 
04.00 lacs has been made. 

 Total 1000.00  
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Directorate of Medical Education & Research, Haryana Panchkula 

Information regarding Budget of year 2017-18 to 2021-22 Amount 
in lacs 

Major Head -2210- Medical and Public Health (Plan) 05- Medical Education Training & 
Research, 105- Allopathy 

Sr. 
No.  

Name of the Scheme Budget 
Estimate 
2017-18 

Budget 
Estimate 
2018-19 

Budget 
Estimate 
2019-20 

Budget 
Estimate 
2020-21 

Budget 
Estimate 
2021-22 

1 83- Establishment of the 
o/o Director, Research & 
Medical Education, 
Haryana-P-01-13-2210-
05-105-83-51 

700.00 800.00 800.00 850.00 1000.00 

2 82- Establishment of 
BPS Women Medical 
College, Khanpur Kalan, 
Sonepat -P-01-13-2210-
05-105- 

9500.00 10000.00 10000.00 13500.00 13000.00 

3 81- Establishment of 
Mewat Medical College 
at Nalhar (Mewat)-P-01-
13-2210-05-105-81-51 

8800.00 9000.00 10000.00 12000.00 15000.00 

4 78- Establishment of 
Kalpana Chawla Govt. 
Medical College, 
Karnal-P-01-13-2210-
05-105-78-51 

7500.00 8000.00 8000.00 10000.00 10000.00 

5 71-Establishment of 
Nursing School/College 
/MPHW Male-P-01-13-
2210-05-105-71-51 

0.00 0.00 1000.00 2500.00 2020.00 

6 70-Establishment of 
Government Medical 
College Chhainsa 
(Faridabad) P-01-13-
2210-05-105-70-51 

0.00 0.00 0.00 50.00 4000.00 

7 77-Establishment of 
State Institute of Mental 
Health Rohtak 

320.00 400.00 400.00 0 0 

  Mukhya Mantri  
Muft Ilaz Yojana  
P-01-13-2210-05-105-76 
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8  Kalpana chawla Govt. 
Medical college Karnal                         
 (P-01-13-2210-05-105-
76-99-N-V)                        

400.00 700.00 700.00 800 1000.00 

9  SHKM Govt. Medical 
college, Nalhar, Mewat                          
(P-01-13-2210-05-105-
76-98-N-V)                        

650.00 800.00 600.00 650 650.00 

10  Pt.B.D.Sharma 
University of Health 
Science, Rohtak-(P-01-
13-2210-05-105-76-97)  

2000.00 2500.00 2000.00 2500 3000.00 

11  BPS Govt. Medical 
college for women 
Khanpur Kalan Sonepat-
(P-01-13-2210-05-105-
76-96)  

1000.00 1300.00 1300.00 1100 1500.00 

   95-Government 
Medcial College, 
Chainsa (Faridabad)-P-
01-13-2210-05-105-76-
95  

0.00 0.00 0.00 0 200.00 

12 74-Estt. Of Kalpana 
Chawla Medical 
University of Health 
Sciences at Kutail 
Karnal Renamed as 
University of Health 
Scienes, Karnal 
09-Grant-in-Aid General 

50.00 0.00 1000 1000 500.00 

  43-Grant for creation of 
capital assets 

  50.00       

13 73-Purchase of 
Machinery and 
Equipment for Pt. B.D. 
Sharma University of 
Health Sciences, Rohtak 
P-01-13-2210-05-105-
73-51-N 

1900.00 1900.00 1500 0 0.00 

14 84- Establishment of Pt. 
B.D. Sharma University 
of Health Sciences, 
Rohtak-09-Grant in Aid 
(Non-Plan) 

38999.00 39999.00 43074.99 53750 63000 

  12-Scholarship and 
Stipends 

0.00 114.30 0.00 0   
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15 79- Establishment of 
AIIMS 

          

16 75-Construction work in 
Pt. B.D. Sharma 
University of Health 
Sciences, Rohtak 

0.00 0.00 0.00     

17 84- Pt. B.D. Sharma 
University of Health 
Sciences, Rohtak  (Plan) 

0.00 0.00 0.00     

18 94- Maharaja Agarsen 
Medical College, 
Agroha Hisar 
09- Grant-in-Aid 
General 

6200.00 6200.00 7000.00 9000 9500.00 

  43-Grant for creation of 
capital 

0.00 0.00 0.00     

19 199-Grant-in-Aid to 
Maharaja Agarsen 
Institutes of Medical 
Education and Research, 
Agroha 09-Grant- 
in-Aid 

0.00 100.00 100.00 200 200.00 

  43-Grant for creation of 
Capital 

0.00 200.00 200.00 400 400.00 

    78019.00 82063.30 87674.99 108300.00 124970.00 

  Major Head 4210           

1 P-01-13-4210-03-105-
98-97 
98- Construction of 
Mewat Medical College 
at Nalhar- 16 Major 
Works 

7000.00 7000.00 7000.00 3000.00 3000.00 

  TFC 0.00 0.00 0.00 0.00 0.00 

  NCRPB Loan           

2 P-01-13-4210-03-105-
97-98 
97-Construction of BPS 
GMCW Khanpur Kalan, 
Sonepat 

3000.00 9700.00 500.00 100.00 100.00 

  NCRPB Loan           

3 96-Construction of 
Kalpana Chawla 
Government Medical 
College Karnal-P-01-13-
4210-03-105-96-51 

7000.00 8000.00 8000.00 3000.00 2000.00 
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4 95-Construction of 
works of New Govt. 
Medical College at 
Panchkula- P-01-13-
4210-03-105-95-51 

2500.00 0.00 0.00 0.00 0.00 

5 P-01-13-4210-03-105-
94-51 
94-Construction works 
of New Govt. Medical 
College at Jind 

2500.00 3000.00 3000.00 3000.00 5000.00 

6 P-01-13-4210-03-105-
92-99 
92-Construction work of 
Univeristy of Health 
Sciences, Karnal 

9950.00 5000.00 5000.00 5000.00 15000.00 

7 91-Construction work of 
Pt. B.D. Sharma 
University of Health 
Sciences Rohtak-P-01-
13-4210-03-105-91-99 

13710.00 6000.00 6000.00 3000.00 1000.00 

8 90-Construction work of 
Dental College at 
Nalhar-99-Construction 
of Building-P-01-13-
4210-03-105-90-99 

500.00 500.00 500.00 500.00 500.00 

9 P-01-13-4210-03-105-
89-99 
89-Construction work of 
Nursing Training 
Schools/Colleges in the 
State 

500.00 2000.00 2000.00 3500.00 4000.00 

10 88-Government Medical 
College and Hospital in 
Mohindergarh (at 
Narnaul)-4210-03-105-
88-51-13-P-N-V 

0.00 100.00 5000.00 7000.00 15000.00 

11 87-Construction work 
AIIMS, Manethi 
(Rewari)-4210-03-105-
87-51-13-P-N- 

0.00 100.00 100.00 500.00 5000.00 

12 85-Establishment of 
Government Medical 
College, Chhainsa 
(Faridabad)-4210-03-
105-85-51-13-P-N-V 

      0.00 2000.00 
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13 93-Construction works 
of New Government 
Medical College at 
Bhiwani-4210-03-105-
93-51-P-N-V 
State Share 

5000.00 4350.00 4000.00 6600.00 6000.00 

  Centre Share   6500.00 6000.00 9900.00 9000.00 

14 84-Construction  of 
Government Medical 
College at Sirsa-P-02-
13-4210-03-105-84-51- 
State Share 

      0.00 0.40 

  Centre Share       0.00 0.60 

15 83-Construction  of 
Government Medical 
College at Kaithal-P-02-
13-4210-03-105-83-51- 
State Share 

      0.00 0.40 

  Centre Share       0.00 0.60 

16 82-Construction  of 
Government Medical 
College at Yamuna 
Nagar-P-02-13-4210-03-
105-82-51- 
State Share 

      0.00 0.40 

  Centre Share       0.00 0.60 

  Total 51660.00 52250.00 47100.00 45100.00 67603.00 

  4059-Capital Outlay on 
Public Works 

          

1 65-Construction work of 
Directorate of Medical 
Education & Research 
Haryana (Panchkula)-
64-Lands-051- P-01-08-
4059-01-051-65-51 

0.00 100.00 1100.00 1000.00 1000.00 

    0.00 100.00 1100.00 1000.00 1000.00 

1 2210- Medical and 
Public Health 

78019.00 82063.30 87674.99 108300.00 124970.00 

2 4210-Capital Outlay on 
Medical and Public 
Health 

51660.00 52250.00 47100.00 45100.00 67603.00 

4 4059-Capital Outlay on 
Public Works 

0.00 100.00 1100.00 1000.00 1000.00 

  Total-
2210+4210+4217+4059 

129679.00 134413.30 135874.99 154400.00 193573.00 
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How many total no. of students in each Government Medical College.  Also, Student-
Teacher’s ratio in the colleges may be provided to the committee. 

Sr. 
No. 

Name of 
College 

Strength 
of one 
MBBS 
Batch. 

Total No. of 
Students at 
present. 

Total No. of 
faculty 

Student –Teacher’s 
ratio. 

1. Pt. B.D. Sharma, 
University of 
Health Sciences, 
Rohtak. 

250 900 580 1.55:1 

2. SHKM GMC, 
Nalhar 

120 580 157 3.69:1. 

3. BPS GMC, 
Khanpur Kalan 

120 438 188 2.32:1 

4. Kalpana Chawla 
Govt. Medical 
College, Karnal  

120 439 369 1.18:1 
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SPOT VISIT/INSPECTION AND MEETING AT KALPANA CHAWALA 
MEDICAL COLLEGE/HOSPITAL KARNAL OF THE COMMITTEE 

The Subject Committee on Education, Technical Education, Vocation Education, Medical 
Education and Health Services was conducted a spot visit/Inspection and meeting with the Deputy 
Commissioner Karnal, the Director, Medical Education & Research Department, the Director 
General, Health Services, Director, Kalpana Chawla Government Medical College & Hospital and 
Chief Medical Officer, Karnal. The Committee visited all the unites of Medical College and 
Hospital. During visit of the Committee Shri Shamsher Singh Gogi, Member of the Committee 
raised the issue of non-availability of super specialty services like cardiology, pediatric surgery, 
radiologist and nephrologist. He also demanded setting up of a Cath lab at the Medical College. The 
Committee also noticed the shortage of Paramedical staff in Hospital.  

During the spot visit of the Committee at Kalpana Chawla Government Medical College & 
Hospital, Karnal some students of BSc. (OT) 1st year levelled allegations of harassment against the 
OT master at Anatomy Department. The students handed over a complaint to Chairperson of the 
Committee. Students alleged that OT master used to pass vulgar comments and made them sit for 
hours in OT without any reason. He also gave them an offer to go on a tour to Vrindavan from 22nd 
January, 2023 to 26th January, 2023 and when the students refused to go there, he stared harassing 
them, the students told to the Committee. The visiting Committee said the allegations are very 
serious and Chairperson of the Committee interacted with all the students of BSc. (OT) 1st year in 
the classroom at college campus. After interaction with the students the Chairperson assured that a 
strict action would be initiated. The Committee directed the Medical Education & Research 
Department and the Director, Kalpana Chawla Government Medical College & Hospital to form an 
internal complaint committee of the College to inquire into the issue and submit a report within 15 
days to the Subject Committee on Education, Technical Education, Vocation Education, Medical 
Education and Health Services of Haryana Vidhan Sabha. After the directions of the Chairperson of 
the Committee, the Director, KCGM sent OT master on one month leave. The OT master was also 
restricted from entering the College premises. The Committee visited the Thalassemia patients’ 
ward and talked with the guardian of the patients about the facilities and medicine are providing in 
the Hospital. The Committee also visited Blood bank and Medicine store at Civil Hospital Karnal 
and discussed with the Director General, Health Services, and CMO, Karnal about the supply of 
medicines.    

Later, the Committee visited the Civil Hospital, Government ITI Karnal and PHC Uplana 
district Karnal. Shri Shamsher Singh Gogi, Member of the Committee raised various issues related 
to the Civil Hospital and PHC, Uplana district Karnal. The shortage of doctors in PHC, building is 
lying abandoned  and lacks cleanliness and there are no facilities for treatment of pregnant women 
here. On the issue of 100-bed Hospital at Assandh, the Director General, Health Services, Dr. Usha 
Gupta, informed the Chairperson that funds have been sanctioned for the new building of Hospital.   

   Observations/Recommendation of the Committee 
1.   The Chairperson directed the Civil Surgeon to visit the Trauma center and de-addiction 

centers, Karnal and check the record to avoid any irregularity. 

2.   The Committee discussed the matter of treatment under the schemes as Chirayu and 
Ayushman. The Chairperson of the Committee directed that to submit the record of the 
patients who got the treatment under Chirayu and Ayushman per month since December, 
2022 to the Committee.  
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3.  The Chairperson of the Committee directed Health Services Department that patients who are 
suffering from Thalassemia and Hemophilia should be treated passionately and they should 
be given all the facilities like blood and medicine etc. on priority basis.      

4.  During the spot visit at PHC Uplana, district Karnal the Chairperson of the Committee 
directed the Health Department that the issue of shortage of the Doctors and Paramedical 
Staff should be resolved soon and ensure to provide all facilities at PHC Uplana district 
Karnal so that the people of this locality can take the benefits of medical services there.    
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MEDICAL EDUCATION & RESEARCH DEPARTMENT 
Observations/Recommendations of Committee 

1. The Committee discussed with Additional Chief Secretary Medical Education & Research 
Department that this Department is established with the mandate to promote the quality of 
Medical Education for Under Graduate, Post Graduate in the State and Super- Specialties in 
medicine and surgery across the state. The Department stated that there are 12 Medical 
Colleges in the state apart from this four are under construction and three are in active phase. 

           The Committee desired to supply the progress reports of the Medical Colleges which are 
under construction and other three which are in active phase for the year 2022-2023 to the 
Committee at HaryanaVidhan Sabha. 

2. During the course of oral examination, the Chairperson of the Committee asked about  
Pt. Deendayal Upadhyaya University of Health Sciences, Kutail at Karnal. The 
representatives of Medical Education & Research Department told that the DPR amounting 
to Rs. 761.51 Cr. has been approved by the Government. The University shall have the 
facilities of Super Specialty Hospital with 750 beds Academic Block for Post Graduate/Post-
doctoral teaching (DM/MCH Courses) along with Research Departments like Biotechnology. 
It will be completed till 30th April, 2023. 

     The Committee desired that to supply the progress reports to the Committee of Pt. Deendayal 
Upadhyaya University of Health Sciences, Kutail at Karnal, Government Medical College & 
Hospital, Village Koriyawas, District Narnual. The Committee also desired to supply the 
progress report to  the Committee of Pandit Neki Ram Sharma Government Medical College 
Bhiwani.     

3. The Chairperson of the Committee points out that the Committee visited Shaheed Hasan 
Khan Mewati Government Medical College Nulhar, Nuh and Bhagat Phool Singh Medical 
College Khanpur Kalan, Sonipat District. The Committee discussed widely all the issues like 
shortage of Doctors, Nurses and Paramedical staff and inadequate infrastructures in the 
Medical Colleges. The Chairperson of the Committee also asked the Department 
representatives that what we can do best for the students for their training and teachings in 
the premises of the Medical Colleges. 

            The Chairperson of the Committee strongly recommended all the observations made by the 
Committee during the spot visit of Bhagat Phool Singh Medical College Khanpur Kalan, 
Sonipat District and Shaheed Hasan Khan Mewati Government Medical College Nulhar, Nuh 
should be implemented seriously. After completion of the Observations/ recommendations of 
the Committee within the stipulated period, supply the replies to the Committee. 

4. During the course of oral examination with Medical Education and Research Department the 
Chairperson mentioned that the scholarship and stipend are not sufficient for the students.  

           The Chairperson of the Committee recommended that the budget of scholarship and stipend 
for students in Medical Colleges in the state must be increased so that the adequate facilities 
can be made available for Medical Education stream students and covey to Committee 
accordingly.  

 5.        The Committee discussed about shortage of Medicines in Hospitals which are under Medical 
Education and Research Department    for example Shaheed Hasan Khan Mewati 
Government Medical College Nulhar, Nuh and Bhagat Phool Singh Medical College 
Khanpur Kalan, Sonipat District.  
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 The Chairperson of the Committee directed the Department about to prepare a monthly report 
including the data of patients who come into the Hospitals. In this way it can be found out 
how much supply and demand for medicines per month. The Committee recommended that if 
the funds are insufficient for medicines in Hospitals, then funds can be transferred from other 
head of the Medical Education and Research Department because medicines are the essential 
part of human life.  

6.        The Committee visited on 21st January, 2023 at Kalpana Chawla Government Medical 
College & Hospital and received a complaint from B.Sc. 1st year (OT) Tech. Course, Batch 
2022-2023 students against OT master (Pawan Kumar). The Committee then directed the 
Medical Education & Research Department and Director, Kalpana Chawla Government 
Medical College & Hospital to form an internal complaint committee of the College to 
inquire into the issue and submit a report within 15 days. 

           The Committee discussed on the report of internal complaint committee of Kalpana Chawla 
Government Medical College & Hospital which unanimously upholds that the allegations 
made by the complaints stands proved beyond reasonable doubt and all the allegations 
leveled against OT master falls under section 2 (n) sub clause (ii) and (v) of sexual 
harassment of women at workplace (prevention, prohibition and redressal) Act, 2013.  

           The Committee discussed widely on this matter and felt that due to accused OT Master, the 
girls students faced a lot of problems & harassment in Medical College Campus. The 
Committee recommended that OT Master (Pawan Kumar) is not fit for serving in this 
institute hence he is dismissed from services.   
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TECHNICAL EDUCATION DEPARTMENT 

The Committee discussed its scope and functions and framed the following questionnaires:– 

1.  The functions of the Department and its subordinate offices. 

2. Broad details on which the budget estimates for the current year are based, along with the 
budget estimates head wise. 

3. Volume of work in the Department and its subordinate offices covering the period of budget 
estimates. The budget estimates for the last four years head –wise may also be supplied.   

4. Scheme or projects which the Department has undertaken (the names and details of the 
Scheme, the estimate of expenditure and  period within which likely to be completed, yield if 
any, progress made to date, should be stated) 

5. Actual expenditure incurred under each sub-head of estimates during the preceding four 
years. 

6. Reasons for variations, if any, between the actual of the past four years and the current 
estimates. 

7. Annual Reports, if any issued by the Department on its working. 

8. Documents pertaining to current State’s five years plan programme relating to Department 
and their implantation. 

9. List of the total number Government Technical Universities/Private Technical Universities in 
the state along with the total number of sanctioned, regular, adhoc and temporary posts for 
teaching and non-teaching staff. 

10.  The total no. of students in each Technical University and student-teachers ratio in 
Technical Universities may be provided to the Committee. 

11.  Supply the District-wise Government Polytechnic Colleges/Private Polytechnic Colleges 
with the total number of sanctioned, regular, adhoc and temporary posts for teaching and 
non-teaching staff.  
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The Reply received from Technical Education Department 

Functions of the Department and its subordinate offices is as under : 

Directorate of Technical Education Administrative Department for technical 
institutions under its ambit for promoting 
technical education. 

Admission and Free Regulatory Committee To fix the fee structure of Private Engg. 
Colleges and Polytechnics and other 
technical institutions 

Haryana State Technical Education Society. 
(HSTES); 2007 

To make admissions through online 
counseling for degree & diploma in 
Technical Subjects/disciplines. 

Haryana State Board of Technical Education, 
(HSBTE); 2008 

Affiliation, Academics Examination for 
Institutions imparting diploma programmes. 

Volume of work of the Department and subordinate offices covering the period of budget 
estimates for last four years. 

Rs. In Lakh 

Sr. 
No. 

Year Budget Estimate Revised  
Estimate 

Expenditure 

1 2018-19 44795.10 44570.00 40418.83 

2 2019-20 49727.00 56068.00 53992.35 

3 2020-21 70504.11 67551.00 58167.00 

4 2021-22 70504.11 41136.08 67087.52 
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Annexure-I 

Name of the Project 

National Institute of Fashion Technology (NIFT) at Panchkula 

Details of the Scheme 

Establishment of National Institute of Fashion Technology, Panchkula 

National Institute of Fashion Technology (NIFT) Panchkula has been setup in collaboration with 
Ministry of Textiles, Govt. of India and NIFT Delhi. This Institute will develop and promote 
Textile, Handloom and Cottage Industry in Haryana. As per policy of NIFT, 20% seats for Haryana 
domiciles are reserved for admission in NIFT Panchkula. The admissions are made through 
centralized entrance test conducted by NIFT Delhi. 

Estimate of Expenditure 

Total estimated cost = 133.16 crore  

Likely Date of Completion:  

The construction work of the project has been completed by the Haryana Police Housing 
Corporation and supply & installation of furniture is under process by NIFT Panchkula and is likely 
to be installed by 31.07.2022. 

Progress Made till Date : 

Short term courses were started from the academic session 2019-20 in the temporary campus of 
NIFT Panchkula at GP Panchkula and at present three UG and two PG courses are functioning with 
total strength of 259 students. Further, from the academic session 2022-23 one more UG course is 
being started. 
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Name of the Project 

Indian Institute of Information Technology (111T) Sonipat 

Details of the Scheme 

Setting up of Indian Institute of Information Technology (111T), Kilohard, Sonepat. 

The Ministry of Human Resource Development (MHRD), Govt. of India has approved setting up of 
Indian Institute of Information Technology (111T) at Village Kilorad in district Sonipat in the State 
of Haryana under the PPP Mode. 

Estimate of Expenditure 

Total estimated cost = 128 crore 

Center Share = 64 crore  

State Share =44.8 crore (5.0 crore already paid) + 50 Acres land 
Free of Cost (Rs 28,99,12,500/- borne by 
Department of Technical Education in 5 annual 
installments 3 already paid.) 

Industrial Partners Share  = 19.20 crore 

Likely Date of Completion: 

 The construction of the project is to be undertaken by the Govt. of India through 111T 
(Society) and the expected date of completion of project is September 2024. 

Progress Made tilt Date: 

IIIT Sonipat has allocated two works to CPWD, one is soil testing and another is Digital 
Survey Site plan of the site and which have already been completed by them, Preliminary meetings 
of 111T Society with the Architect have been done and the design is likely to be finalized soon. 
Based on this design and drawings, the tender document will be framed by the CPWD as per the 
directions of the Ministry of Education, Government of India. MOU between 111T Sonipat and 
CPWD has been approved by the BOG, 111T (PPP)-Sonipat. 

 The Guest classes of IIIT Sonipat in 3 branches namely Computer Science & Engineering/ 
Electronics & Communication Engineering and Information Technology with Intake of 30 seats in 
each branch were started in the Campus of National Institute of Technology (NIT) Kurukshetra 
w.e.f. the academic session 2014-15. At present IIIT Sonipat is functioning from the temporary 
campus of Techno Park of IIIT Delhi at Rajiv Gandhi Education City Sonipat.  They are offering 
two undergraduate programs in Computer Science and Information Technology (4 years, Bachelor 
of Technology). PG Programs (M.Tech, MBA) and Ph.D is being started, for which approval has 
already been obtained. The sanctioned strength of students is 180 against which 175 students are 
enrolled and the total Strength of students is 600 in the campus. 
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TECHNICLA EDUCATION DEPARTMENT 

Recommendations/ Observations of the Committee 

1. The Committee discussed the matter of NIFT Sector-23, Panchkula which will be completed 
with the collaboration Central Government. In the same way the Ministry of Human 
Resources Development of India has permitted to establish Indian Institute of Information 
Technology (IITE) at Kilohadath, Sonipat which has estimated cost of Rs. 128 crores.  

The Committee desired to supply the progress report of both the Projects to the Committee. 

2. During the course of oral examination with the representatives of Technical Education 
Department the Committee discussed the matter of Technical Universities and Polytechnical 
Colleges in the state. There are 299 Institutes including Technical Universities and 
Polytechnical Colleges in the state.   

         The Committee recommended and desired to supply the list of pending projects to the 
Committee. 

3. The Committee discussed about J.C. University of Science and Technology, YMCA, 
Faridabad, Guru Jambheshwar University of Science and Technology, Hissar, Deen Bandhu 
Chhotu Ram University of Science & Technology, Murthal Sonepat. The Department 
representatives said that the strength of students and teachers are sufficient in these 
Institutions. 

The Chairperson of the Committee recommended that the pending issues regarding  
J.C. University of Science and Technology, YMCA, Faridabad should be taken seriously and 
complete the pending work within stipulated period. A progress report sent to the Committee 
at Haryana Vidhan Sabha Secretariat so that it can be considered in the meeting.    
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